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February 15 were “sady characters
from Alwar district.”

~ The security guards, he said, had
Deen brought “from outside” by the
management of the lactory, Auto
Pins (India) Ltd. All the guards be-
longed to one particular community.

The DSP and the Police authorities
said that they are ready to get the
cooperation of the different industries
to save their factories, but they said
that ‘they regarded the polica as their
personal servants; they feel we should
arrest anyone they name as a irouble-
maker.’

In another allied industry, the
paper reports, the workers had been
agitating against arbitrary dismissal
of some of their colleagues. A notice
was struck on the gate by the 1nanage-
‘ment declaring the strike as illegal
and gave the names of 114 workers
involved. Another notice dated
February 16, asked the striking wor-
kers to sign a statement to the erfect
that they hag been forced to go on
strike; that they regret their involve-
ment in it; and that they would not
participate in trade union activities
or in a tool-down strike before being
allowed to resume work. About ten
‘men of the Central Reserve Police
guarded the premises.

Sir, in another factory, that is, Hein
Lehmann in Sector VI of Faridabad,
the workers were agitating. The
workers said that the main cause of
ocomplaint was a management direc-
tive on February 9, asking each wor-
ker to operate two machines at a
time, Previously one person was
working on one machine only. Three
workers were suspended by the man-
agement, they alleged, when the wor-
kers refused to accept the manage-
ment's proposal. They also alleged
that two members of the management,
®n geparate occasions, had assaulted
workers and wearned them against
participation in union activities.

In anothei- factory, that is, Top
" 8tyle Ltd., where the workers submit=
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ted a Charter of Demands to the
management, Mr, Bijay Walia, a
Member of the working committee of
the Union, was assaulted.

In this way you will find, VSir,‘ a
reign of terror is going on ih ‘the
Faridabad Industrial Complex, in. and
around Deilhi, which iz the Capital
City of India. It has got serious re-
percussions. It has created a feeling
of insecurity in the minds of thousands
and thousands of workers who are
agitating and it has createq a serious
industrial relations problem. ‘

So, 1 reguest the Minister concerned
to make a slatement on the floor of
the House assuring us that he will
take proper steps so that the workers
may feel that they are safe and indus-
trial peace is restored. It is a very
urgent matter and it will atfect Delhi,
Faridabad and Ghaziabad. It will
affect the Capital City of this countty,
ang so it is a very serious matter. So
I want to know about this.

(iv) REPORTED BURNING OF A HARIJAN
in Reputha near Sasaram

SHRI JYOTIRMOY BOSU (Diamond
Harbour): A news report which has
come hag really shocked us. The re-
port is about the assaulting, shooting
and then burning of 3 Harijan named
Vasist Dusadh in Raputha near Sasa-
ram on the 15th of February, 1978 by
some upper-<class people to discredit
the present Government. This repott
has shocked everybody in the country.

Sir, the atrocities and the repres-
sion on Harijans by upper castes and
the Police which used to be an almost
everyday practice during the erstwhile
regime of Mrs. Indira Gandhi, should
be checked at once. ‘

The House is seriously concerned
about this incident and demands of
the Government to make a statement
instantly, and, at the same time, en-
sure vigorous steps against - the
culprits under advice to the Hoqsg.
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